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MR. CHAIRMAN: This is the least specific question. We cannot have a general
discussion. Now, Q. No. 174. The questioner is not present. Are there any
supplementaries?

*174. [The questioner (Shri P.L. Punia) was absent.]
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Increase in smaller urban clusters

T*174. SHRI P.L. PUNIA : Will the Minister of HOUSING AND URBAN AFFAIRS
be pleased to state:

(@ whether it is a fact that the number of smaller urban clusters is increasing
rapidly as compared to mega size urban clusters in the country;

(b) if so, the number of smaller urban clusters along with their population;

(c) whether Government proposes to undertake integrated urban planning of
smaller urban clusters; and

(d) if so. the details along with action plan thereof?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI) : (a) to (d) A Statement is laid on the Table
of the Home.

Statement
(a) and (b) Urbanisation and urban development is State subject. The term ‘urban

clusters’ has not been used in the State Urban Laws or by the Registrar General of India
lor Census operations.

tOriginal notice of the question was received in Hindi.
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However, as per ‘United Nations World Urbanisation Prospects: The 2018 Revision’,
published by the Population Division, Department of Social and Economic Affairs of
the United Nations Secretariat, the number of urban agglomerations in India with
population of more than 10 lakh has increased from 41 to 59 during the period
2005-15, while the number of urban agglomerations having population between 3 to 10
lakh has increased from 89 to 111.

(c) and (d) Urban planning, including the town planning, is a State subject.
Articles 243ZD and 243ZE of the Constitution mandate States to form District Planning
Committees and Metropolitan Planning Committees to prepare development plans for
the municipalities and the metropolitan areas, respectively, For the guidance of State
Governments and Urban Local! Bodies, however, the Ministry of Housing and Urban
Affairs has issued Urban and Regional Development Plan Formulation and Implementation
(URDPFI) Guidelines, 2014. These Guidelines provide a comprehensive framework for
promoting integrated regional and urban planning.
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SHRI HARDEEP SINGH PURI: Sir, the question is about the increase in the
number of small clusters, those with a population of 3-10 lakhs and ten lakhs and
above. Now, this is a reference to an UN Report which was produced by the Department
of Economic and Social Affairs. 357 RUIE &1 W g & 399 &I evidence Tl fiyerar
f& ST smaller urban agglomerates €, these are increasing faster. I ST figures €, 34
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MR. CHAIRMAN: Q. Nos. 175 and 177 are broadly similar. I will take them up
together.
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